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vegetable and fruits etc. during transit and storage varies from crop to crop depending
upon the perishable nature of crops/commodities and availability of infrastructure
facilities. The overall total quantitative losses of major crops on this account varies
from 3.08% to 15.88% as per a study made by Indian Council of Agricultural
Research (ICAR)-All India Coordinated Research Project on Post Harvest Technology
(AICRP) n 2015.

(b} Yes, Sir. In order to improve/create scientific storage capacity for storing farm
produce, processed farm produce and agricultural inputs, etc. to reduce post harvest and
storage losses, the Government is implementing Agricultural Marketing Infrastructure
{AMI) Sub-Scheme of Integrated Scheme of Agricultural Marketing (ISAM). Under the
scheme, subsidy is being provided (@ 25% to 33.33% to eligible beneficiaries for creation
of storage infrastructure. However, the scheme is currently stopped wejf 05082014 for
general category promoters due to exhaustion of funds. However, the scheme is open for
SC/ST promoters and for promoters in North-Eastern Region. Under the scheme, since
inception and up to 30.06.2016, a total of 37371 godown projects with storage capacity
of 6321 million MT have been sanctioned with subsidy release of ¥ 2193.18 crore.

Under Mission for Integrated Development of Horticulture (MIDH) for holistic
development of horticulture, assistance is provided for integrated post harvest management
and food processing also in which Post harvest management includes establishment of
cold storages, primary/mobile processing units, pack houses, pre-cooling umits, controlled
atmosphere storage, reefer vans, setting up of ripening chambers and marketing
infrastructure. Under Post harvest management component, credit linked back ended

subsidy (@ 35-50% 1s available for creating of various types of post-harvest infrastructure.

Transportation of foodgrains is done in covered wagons ie. BCN, BCNA and
BCNHL which are categorized as covered bogie wagons (capable of being made
water-tight for delicate commodities). These wagons are specially designed and used for
foodstuffs etc. Before loading all wagons are inspected to make sure that the wagons
supplied by the railway are fit in all respect and will nct affect the consignment while
in transit. Before commencement of loading wagons are properly cleaned and it is
ensured that no dust remain in wagons. Tarpaulin sheets are spread over wagon floor
for avoiding contamination of foodgrains. In case of any defective wagon, the same

1s rejected for loading,
Sale of sub-standard seeds

2150, SHRI KIRANMAY NANDA: Will the Minister of AGRICULTURE AND
FARMERS WELFARE be pleased to state:

{a) whether Government has noticed the increasing trend of sub-standard seed

market; and
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(b) whether it is being ensured by enforcement agencies that genuine varieties
are grown to produce quality seeds and the same are packed and sold as seed only,
if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI PARSHOTTAM RUPALA): (a) and (b) No, Sir. As
per the information received from the State Govemnment, provisions of the Seeds Act,
1966 and Seed (Control) Order, 1983 are being followed to ensure the availability
of quality seeds to farmers through Government, Semi-Government and other private
seed dealers. Crop-wise seed samples are being drawn and sent for analysis during
both Kharif and Rabi seasons. Analysis is being taken up in notified seed testing
labs and legal action is being taken against sub standard seed cases. Some of the
States have also constituted special squads for surprise checks and inspections of
seeds dealers premises and seed processing units etc. action is being taken in case

of contravention of the provisions of the aforesaid Act and rules.
Organic farming in Andhra Pradesh and Telangana

2151. SHRI C. M. RAMESH: Will the Minister of AGRICULTURE AND FARMERS
WELFARE be pleased to state:

{a) the plans and programme that Government has for organic farming in the

country, with a particular reference to Andhra Pradesh and Telangana;

(b) the reasons that in Andhra Pradesh and Telangana organic farming is not
catching up;

{c) the role of ICAR in providing technological support to farmers for taking

up organic farming; and

{d) the details of technologies developed by ICAR that have reached to farm

level in the last five vears and the current vear?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI PARSHOTTAM RUPALA): (a) and (b) Government
of India is promoting organic farming in the country through the dedicated Schemes
of Paramparagat Krishi Vikas Yojana (PKVY) and Mission Organic Value Chain
Development for North Hastern Region (MOVCDNER) under National Mission for
Sustainable Agriculture (NMSA). Some other Schemes of Government of India are also
supporting organic farming viz., National Mission on Oilseeds and Oil Palm (NMOOP),
National Food Security Mission (NFSM), Mission for Integrated Development of
Horticulture (MIDH) and ICAR network project on organic farming. The pattern of

assistance are given in the Statement-I, IA and IB respectively (See below). The



